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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

REFRENCE NO: Original application No- 515/ 2022
In the matter of :

Dharamvir Applicant

State of Haryana ... Respondent

Subject: Response to Letter No. 1598-1607 Dated Nil -

Submission to Hon'ble National Green Tribunal, New Delhi
Respected Sir/Madam,

With due respect, we hereby submit our response in regard to your
letter, referenced above, sent via Speed Post A.D./Email/1598-1607,
dated Nil before the Hon'ble National Green Tribunal, New Delhi.

We would like to acknowledge and confirm that we are committed to
complying with the guidelines issued by the Himachal Pradesh State
Pollution Control Board (HPSPCB) in order to meet the prescribed
environmental standards. We sincerely request that the Hon'ble

Tribunal considers our submission in this regard.

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, M.LD.C,, Bhosari, Pune - 411 026, Maharashtra, India
Tel: (91-20) 3068 1102 | Emai: rpspl@rich.com | Website: www.rich.in CIN: U1S549PN1994PTC015847
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We are pleased to share the detailed process through which we have
ensured compliance with the standards set by the Himachal Pradesh
State Pollution Control Board (HPSPCB). Our approach is designed
to adhere to environmental regulations, promote sustainable
practices, and contribute to the overall well-being of the environment
in the region. We hereby solemnly and state as under:

1. Consent to Operate from Pollution Control Board Himachal Pradesh:

Consent to Operate is legal permission granted by the HPSPCB to an industrial unit
to operate its facilities, ensuring compliance with environmental regulations.

Particulars of Consent to Operate under the Water Act, 1974 and Air
Act, 1981 granted to the industry

Consent No. CTO/BOTH/RENEW/R0O/2024/8834819

Consent valid from: 01/04/2023
Consent valid upto: 31/03/2025
Certificate Type: RENEW

Attached Annexure -01
2. Hazardous Waste Authorization

Authorization refers to the formal permission granted by regulatory
authorities for the handling, treatment, storage, and disposal of hazardous
waste.

Hazardous wastage authorization has been issued to Rich Products &
Solution Pvt Ltd Village Ogli, Kala Amb , Sirmour , Himachal Pradesh on
dated date16 .11.2021 vide letter number HPSPCB/ HWMR/ 17704 as per
below detail :

A) Number of Authorization : SIR 114

B) Period of Authorization : 05 years

C) Valid From : 01.04.2021
D) Date of Expiry : 31.03.2026

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pmpri Chinchwad Industrial Area, MLD.C_ Bhosari, Pune - 411 026, Maharashtra, India
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E) Approved Qty For Chemical Sludge : 2,50,000 Kgs/Year
F) Approved Qty For Used Oil : 2000 Liters/Year

Authorization of Hazardous waste generation under below categories to
Rich Products & Solution Pvt Ltd :

a) 5.1 Used or spent oil - Used spent oil, often referred to as waste
oil, is a byproduct generated from various industrial processes,
automotive maintenance, and machinery operations. We are
ensuring the compliance through Proper management and disposal of
used oil to prevent the potential environmental hazards.

b) 35.3 Chemical Sludge from Wastewater Treatment: Chemical
sludge refers to the byproduct generated during the treatment of
wastewater, specifically from processes involving chemical coagulants
or flocculants. This sludge often contains various contaminants,
organic compounds, and residual chemicals.

Attached Annexure -02

3. Company Profile:
Introduction:

RICH PRODUCTS & SOLUTIONS PVT. LTD. (hereinafter referred to as RPSPL), has
incorporated in the year 1994 and has established plant at Kala Amb in the year
2011. It has started its commercial run, has grown-up to cater a wide range of
products, which includes Rich’s Icing & Toppings to cater to the Bakers,
Confectioners, Franchise Institutes, Hotels and Fine Dine Restaurants and Multi
Stores. RPSPL has built up multi product capabilities in the areas of food products.
These units are strategically located and well connected with city in India to ensure
smoother and faster deliveries eliminating the need of larger inventories.

Keeping in view of the growing potential and to ensure better service in the all-

India region’s customers, the company has set up a state-of-the-art Plant. This

plant is equipped with ultra-modern Machinery.

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pmpri Chinchwad Industrial Area, M.LD.C,, Bhosari, Pune - 411 026, Maharashtra, India
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RPSPL is committed to meeting customers’ requirements as per the customer
expectations. This is achieved by implementing effective and efficient Quality
Management System, increasing the productivity through continuous
improvements, and upgrading the Technology, planned manpower, training and
utilization of resources with corrective actions as needed. Customer Support

always stands first in our priority.

Over the past decades, RPSPL has built up multi product capabilities in the areas
of food products. The units are strategically located and well connected with city in
India to ensure smoother and faster deliveries eliminating the need of larger

inventories.

The current Good Manufacturing Practices & other prerequisite program followed
in the facility have been appreciated. To continuously work on improvement of
safety standards and sustainability projects.

The top management of Rich Products & Solutions Pvt. Ltd. is committed &
emphasizes on the compliance to statutory & regulatory compliances applicable to

the industry.

4. ETP Modification & Upgradation:

Earlier we were having an Effluent Treatment Plant of Capacity 150 KLD
with Tertiary Treatment- Consist of MGF, ACF & UF. We were able to
maintain all permissible limits.

A) To make more effective results in ETP outlet, we installed BMR

Technology-
Installed Membrane Bio Reactor (MBR) for Effluent treatment in February 2024. This

Membrane Bio Reactor (MBR, using high quality SUEZ membrane) Project is working
properly from February 2024 to continue with satisfactory effluent standard.

Rich Products & Solutions Private Limited
Regrstered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, M.LD.C, Bhosari, Pune - 411 026, Maharashtra, India
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Details Of ETP Process

(Raw & treated effluent characteristics)

S. No. | Parameter Raw Treated sewage
Unit | Effluent Requirements
as per PCB

1 pH - 6-7 5.5-9.0

2. BOD @ 27 °C | mg/l | 3800 30

3. COD mag/l | 11000 250

4. TSS mg/l | -- 100

5. Oil & Grease | mg/l | 1250 10

END USE OF THE TREATED EFFLUENT WATER

The Treated Effluent (1) Recycled in Cooling Tower (2) Reused in Boiler feed (3)
Flushing (4) Floor Washing (5) Gardening

TREATMENT SCHEME

The ETP is modular cum civil construction and the treatment process is consists of
four stages.

Stage 1: Primary Treatment
Equalization Tank -150 KL

DAFF with Chemical Stabilization: BOD COD Reduction: 30%

Primary Treatment: BOD COD Reduction: 20%
Stage 2: Secondary ( 50KL) or biological treatment(3 Tanks of 50KL each)

BOD COD Reduction 90-95%
m
S \_ 2

Aeration Tank MBBR Reactor Two Stage with, Tube Settler:

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C, Bhosari, Pune - 411 026, Maharashtra, India
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Stage 3: MBR treatment (Membrane Bio Reactor): The mixed liquor is

transferred from the aeration tank to the membrane tank by gravity.
MBR detai.ls

Make - SUEZ

Model - ZEEWEED*500S

Quantity - 8 Module

Type - Hollow Fiber

Membrane material- PVDF

Nominal pore size -0.04 micron

ZeeWeoed HMembrane Membrane Lank

Fibar Medudte Cassette

[ ]

SUBMERGED MBR MEMBRANE

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, M.LD.C_. Bhosari, Pune - 411 026, Maharashtra, India
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Process Description:

The major factors in choosing an MBR system for the requirement are as follows:

- Replaces the requirement of a clarifier and a dual media filter

- Can operate at high MLSS levels (up to 12000ppm)

- Considerations like clarifier loading rate and rise rate are not required.

- Aeration tank can be designed for lower HRT due to high MLSS in the same.
- Consistent quality with respect to outlet particulate size and SDI.

- Lower SDI results in better performance of subsequent resin units provided.

- Separate tank for membrane cassettes ensures that there is no harm to the
biomass

during cleaning/CIP cycles.

The water with required MLSS enters the MBR tank after aeration. MBR tank
consists of MBR membrane modules mounted on structural frame along with the

back pulse tank arrangement on the top. Air diffusers are provided below the

membrane modules for air scouring.

The filtration takes place by means of MBR-permeate & backpulse pump,
which delivers the treated water in overhead back-pulse tank. The permeate water

flows into an adjacent permeate water storage tank after filling up the Backpulse

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C, Bhosari, Pune - 411 026, Maharashtra, India
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subjected to back pulse, which takes place for a period of 01 minute (Settable

Time). In this step, permeate water from the overhead back-pulse tank flows into

the membrane module by means of MBR-permeate & backpulse pump and
dislodges the impurities from the membrane surface. Air scouring continues during

filtration and back pulse period.

Design Parameters:

MBR Design Basis
Outlet of physio Chemical treatment plant Aeration tank MBR
arameters inlet outlet

a|Flow 110 KLD 110 KLD
b|pH 6.5t09.0 6.5t07.5
c|TSS, mg/l 75 to 150 01to 05
d|BOD, mg/l 600 to 800 10to 20
e|COD, mg/] 1800 to 2200 75 to 150
f|Total Nitrogen , g/l 10 to 20 05to 10
4

Turbidity , NTU 20 to 30 0.5t0 1.0

Stage-4: Recycling: BOD COD almost completely reduction
- Feed to Toilet Flush, Floor washing, Boiler feed, Cooling Tower and Gardening

ETP PROCESS FLOW CHART

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C. Bhosari, Pune - 411 026, Maharashtra, India
Tel: (91-20) 3068 1102 | Email: rpspl@rich.com | Website: www.richin CIN: U15549PN1994PTC0O15847
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RICH mmammmm.m.mmmm
(E.P.)—ETP FLOW DIAGRAM -150 KLD (CAPACITY)

{f v S —

Treatad ESlnent Outlet for Beiler, Cooling Towers, Floor
wazhme & sardenme
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B) ETP Sludge Dryer Installation: Sustainability Project (Hazardous
Waste reduction)

We have installed Steam Operated Sludge Dryer in our existing Effluent
Treatment Plant in the month of December 2023 to dry ETP sludge generated
on a daily basis. This Sludge dryer machine is operational from December
2023 to till date with good efficiency and satisfactory results.it is helping in
reduction of moisture in sludge hence reduction in sludge (Hazardous waste)
reduction. This is one of the sustainability projects we have executed on our
site.

Process Description & design basis -

The paddle dryver consists of a heated through, having rotating heated paddle shafts. The paddles
are engincered to provide maximum heat transfer arca. The paddle dryer ensures a uniform
product quality at the output

The paddie dryer is a compact machine that offers a once-through drving technology that does
not use back-mixing, which makes the machine very suitable for sludge dryving. The dry solid
content of the sludge can be increasced up to 90% through the paddle dryvers. The paddle dryer
works on steam, heated water or thermic/hot Nuids.,

Desicn Considerations:

Sludge Maisture for Design: Sludge with 850 to 859 moisture content
System Offered: Sludge Drver
Output Product Molsture: Sludge with 10 to 20% moisture content

Dryer Capacity- 100 Kg/Hr ( Sludge with 20% Solids)

Dryer Output = 80 % salids with 10-20% moisture.

Annual Sludge qty reduced by Dryer- 36% (65 MT) reduction in Hazardous
waste generation in CY 2024

Sludge Generation in FY 23-24 & 24-25 reduced by 39% till Oct 2024.

FY Sludge Generation
2023-24 188585 KG
2024-25 77870 KG Till Oct.24

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C.. Bhosari, Pune - 411 026, Maharashtra, India
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Model — PD350T
PADDLE DRYER

' \
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1. ture Effluen Solid Wate dge Ge i Dis al: -

In the process section wastewater generated during cleaning of vessels after
product change over, Floor cleaning and machine cooling. On average 73 KL
maximum wastewater (Effluent) generated and same quantity of waste water

Treated in ETP. After treatment and maintained parameters (COD, BOD, pH, TSS,
Oil & Grease) within permissible limit.

USAGE KLD Effluent KLD

Ind. Process 103 Ind. Process 23 | Gardening

Domestic 10 Ind. Process 10 | Floor Washing

Boiler &

cooling 37 Domestic 8 | Toilet Flush-Recycle
Boiler &

Total 150 cooling 8 | Wet Scrubber-Recycle
Boiler & Cooling Tower& Boiler-
cooling 16 | Recycle
Boiler & ETP dosing solution
cooling 8 | making-Recycle
Total 73

Adequate land for gardening after recycling of waste water:
During the Month of August 2023, we have purchased adjacent land measuring

15 bighas for the purpose for discharge of treated effluent water in our new land
for gardening purpose.

There is Zero Liquid Discharges from our plant.

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C., Bhosari, Pune - 411 026, Maharashtra, India
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Water Sampling Results -HPSPSB

Permissible imit for Outlet
10 mg/L 100mg/L [5.5-9| 100 mg/L 250 mp/L
Sr.No. |Sample collection Date [Report No. Report Date  |Sample Point |Oil and Grease |[TSS pH__|BOD cop
1 27/04/2023 39707/W-7501 31/05/2023 _ |ETP Qutlet 0 20 7.76 2.7 NA
2 16/04/2024 12327798/W-12118  |23/04/2024 ETP Outlet BDL 72 7.25 B0 NA
3 15/05/2024 12575935/W-12554  |3/6/2024 ETP Outlet NA 16 157 7.5 56
4 31/05/2024 12703200/W-12750 |21/06/2024 ETP Outlet NA BDL(DL-4.0)| B.22[pOL (DL-2.0) [BDL (DL-10.0)
5 9/8/2024 42538/W-13719 23/08/2024 ETP Outlet BDL (DI-4.0) 64 7.59 6 NA
6 26/10/2024 62572/W-14849 4/11/2024 ETP Qutlet NA 26 1.77 11 100

Annexure 3 : Final outlet report of water through Membrane Bio Reactor (MBR) for
your reference as enclosed.

2. Internal Water sampling Results:

Permissible Limit for Outlet
10 mgfL 100 mg/L [5.5-9 100 mg/L |250 mg/L
Sr.No. |Sample collection Date |Report No. Report Date |Sample Point |Oil and Grease |TSS pH BOD coD
1 15/01/2024 SNO130000624 | 07-02-2024 |ETP Outlet <4.0 8 7.51 6 aa
2 24/01/2024 SN0130000324 | 07-02-2024 [ETP Outlet <4.0 9 7.39 5 36
3 16/03/2024 SN03I28001724 |05-02-2024 |ETP Outlet <4.0 11 7.11 6 as
4 22/03/2024 SN0328001924 |05-04-2024 |ETP Outlet <4.0 9 7.26 5 40
5 17/01/2024 1CE-2404240872 |24-04-2024 |ETP Outlet <4.0 NA 7.31 19 65
6 24/04/2024 ICE-2405010001 01-05-2024 |[ETP Outlet <4.0 2 7.69 10 30
7 24/04/2024 SNO0429000924 |03-05-2024 |[ETP Outlet <4.0 8 7.21 5 36
8 2/5/2024 24050205|08-05-2024 [ETP Outlet 0.3 a 7.65 19 142
9 15/05/2024 ICE-2405270938 |27-05-2025 |ETP Outlet <4.0 26 7.83 10 35
10 1/6/2024 24060117(05-06-2024 [ETP Outlet 0.2 4 7.12 17 105
11 22/06/2024 SN0627000224 |04-07-2022 |ETP Outlet <4,0 7 7.19 6 a0
12 14/06/2024 ICE-2406241236 |24-06-2024 |ETP Qutlet <4.0 4 6.87 a 10
13 4/7/2022 ICE-2407151464 |15-07-2024 |ETP Outlet <a.0 20 7.42 16 70
14 27/7/2024 ICE-240802C071 |02-C8-2022 |ETP Qutlet <4.0 8 7.32 16 55
15 5/8/2024 ICE-2405210498 |21-08-2022 |ETP Outlet <4.0 12 7.47 19 70
16 9/8/2024 ICE-2409160393 |16-09-2024 |ETP Outlet <4.0 12 7.18 28 130

Solid waste sludge generated from Aeration Tanks (Biological Sludge) and from
Pretreatment (Chemical Sludge). This Slurry sludge stored in Sludge Holding Tank
and After dewatering through Screw Press sludge moisture reduced by 15%. Post
dewatering solid sludge passed through Dryer and moisture reduced up to 80-85%.
This dry sludge is stored in a Sludge storage room and sent for disposal through the
Government Approved Vendor- Shivalik Solid waste Management with wper\
documentation. (Manifest Number) “-SD’U-%,?

o~
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RICH PRODUCTS & SOLUTIONS Pvt.Ltd. Kala Amb
ETP Solid waste disposal Records. FY 2024-25
Waste Description

Sr.No. | Month H;zz::(\:;,ste Manifest Document No.
1 2-Apr-24 6085 64507
2 12-Apr-24 6030 64773
3 2-May-24 6760 65333
4 13-May-24 5830 65386
5 4-Jun-24 6125 66080
6 7-Jun-24 5820 66103
7 3-Jul-24 5345 67175
8 16-Jul-24 5890 67561
9 8-Aug-24 6035 68170
10 3-Sep-24 5990 68941
11 19-Sep-24 5640 69141
12 4-Oct-24 5800 69525
13 10-Oct-24 6520 69680

Below is the disposal details (Annual Record):-

FY Sludge Disposed
(KGS)
FY 20-21 208645
FY 21-22 1904838
FY 22-23 204765
FY 23-24 188585
FY 24-25 77870 Till Oct.24

Authorization for operating a facility for generation, storage and
disposal of Hazardous

Wastes.

1. (a) Number of authorization : SIR-114

(b) Period of Authorization : 5 years

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, MLD.C., Bhosari, Pune - 411 026, Maharashtra, India
Tel: (91-20) 3068 1102 | Emaik: rpspl@rich.com | Website: www richin CIN: UI5549PN1994PTCO15847
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(c) valid from : 01/04/2021
(d) Date of Expiry : 31/03/2026

W bomfi 11 [T Fpged 45 Plget ¥ Mgl FEAT 1449 F00pms JOI4 G519 V0N Ja

Annexure 4 : Manifest Document of FY 2024/2025

Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, M.LD.C,, Bhosari, Pune - 411 026, Maharashtra, India
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Rich Products & Solutions Private Limited
Registered Office : Plot No. J-177, Pimpri Chinchwad Industrial Area, M.LD.C_, Bhosari, Pune - 411 026, Maharashtra, India

Tel: (91-20) 3068 1102 | Email: rpspl@rich.com | Website: vww.richin CIN: U15549PN1994PTCO15847

HP Plant: Plot No. 254/215/8/162/1, Village Ogli, Nahan Road, Kala Amb, Distt - Sirmour , Himachal Pradesh — 173030. Tel: (91 - 7807848169)
Mumbai HO : Rich Products & Solutions Pvt Ltd, Windsor Corporate Park, 6 Floor, Unit nos. 601 & 602, Oshiwara, Goregaon West, Mumbai - 400 102




ANNEXURE -2451

1"/ j' “\..\-“"
C ) 1M PARIVESIH, PHASE-11I, NEW SHIMLA-171009
N
1;l“\l'\‘1\
HPSPCB No : 720 Date: 05/10/2024
Industry Registration 1D: 17704 Application No : 8834819
To,

Subject:

Rich Products & Solutions Pvt.Limited
Village Ogli, Kala Amb, District Sirmour, 1LP.OGLI

Sirmaur
173030

Renewal of "Consent to Operate' u/s 25/26 of Water (Prevention & Control of Pollution) Act, 1974 and
u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal of 'Consent to Operate’ u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby, authorized to operate an industrial unit subject to the Terms and Conditions as mentioned in

this Conscnt lctter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted to the industry

Consent No.

CTO/BOTH/RENEW/RO/2024/8834819

Consent valid from:

01/04/2023

Consent valid upto:

31/03/2025

Certificate Type :

RENEW

Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant

PANKAJ CHATURVEDI, (MANAGING
DIRECTOR)

Address of Industrial premises

Rich Products & Solutions Pvt.Limited
Village Ogli, Kala Amb, District Sirmour,
H.P.OGLI

Sirmaur-173030

Capital Investment of the Industry 4986.0 lakhs

Category of Industry Orange

Type of Industry Food processing units including
’ confectionery

Scale of the Industry Medium

Office District Sirmaur

Capacity

Raw Materials (Name with quantity per day)
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Raw Materials Quantiry Unit
Liqid Glucose 196 M.T./Month
Sugar 262 M.T./Month
Fat 550 M.T./Month
Premix & Flavar 33 M.T./Month
Products (Name with quantity per day)
Name of Unit Quantity Intermediate Principal Use
Products Product '
Non Dairy Whip | M.T./Month 3000 0 For sale
Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
ETP-cum-STP 150 KLD 73 KLLD

Mode of Disposal

Method of Disposal

Description Quantity(in KLD) Method of Treatment

Boiler Cooling 8 (Wet Scrubber SD) | ETP-cum-STP Recycle

Domestic 8 (Toilet Flushing ) ETP-cum-STP Recycle

Boiler Cooling 16 (cooling tower ) ETP-cum-STP Recycle

Boiler Cooling 8 (ETP Dosing ETP-cum-STP Recycle

solution making )

Industrial Process 23 (Gardening) ETP-cum-STP Irrigation/Gardening
Industrial Process 10 ( Floor Washing) ETP-cum-STP Recycle

Quantity of fuel required (in TPD) and capacity of boil

ers/ Furnace/Thermo heater etc.

Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/'"Heater Boiler/'Heater consumption
/Evaporator/l s/Evaporators rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or

M3 /hour
DG Sets 1 750 kva D.G.Set HSD 150 Itr/hour
Boilers IBR 2500 kg Boiler Wood & 240kg/h
Briquitte
DG Sets 1 750 kva D.G.Set HSD 150 Itr/hour

Type of Air Pollution Control Devices installed
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Equipment Type

Equipment Name

Date/proposed
date of
installation

Efficiency(%redu
ction)

Final
concentration of
pollution being
emitted

Cyclone (Dust
collector)

Boilers

Tue Jan 23
00:02:00 IST
2018

90-95%

"Particulate
matter=130
mg/Nm3,NO2=6.
6mg/N
m3,S02=ND(DL
=3.0)m
g/Nm3,CO =26.3
mg/Nm3
,Hydrocarbon=0.
03%"

Acoustic
enclosure with
Muffier

DG Sets

Mon Jan 23
00:02:00 IST
2012

90-95%

"Particulate
matter =0.012
g/KWhr,
NO2=0.004
¢/KWhr, SO2=
ND
(DL=3.0)mg/Nm3
, CO=2.107
g/KWhr,
Hydrocarbon=N
D(DL=0.02)"

Acoustic
enclosure with
Muffier

DG Sets

Mon Jan 23
00:02:00 IST
2012

90-95%

"Particulate
matter =0.013
g/KWhr,
NO2=0.003
g/KWhr, SO2=
ND
(DL=3.0)mg/Nm3
, CO=2.217
g/KWhr,
Hydrocarbon=N
D(DL=0.02)"

Sources of emissions and type of pollutants
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Name and location of
the process vessel to
which the stack/ vent
is attached

Rate of emission in
Kg./hr

Concentration of
pollution like SO 2,
NOX, H 2SS, Cl, HCI
ete. in mg/NM 3

Height of
Vent/outlet/stack from
ground level in meters

DG(750 kva)-1/DG Particulate matter= "Particulate matter 12 mtr
Yard 0.005 Kg/Hr,CO= =0.012 g/KWhr,
0.794Kg/lr , NO2= NO2=0.004 g/KWhr,
0.001 Kg/Hr, SO2=ND [ SO2=ND
(DL=3.0)mg/Nm3,
CO=2.107 g/KWhr,
Hydrocarbon=ND(DL
=0.02)"
DG(750 kva)-2/DG Particulate matter= "Particulate matter 12 mtr
Yard 0.004 Kg/Hr,CO= =0.013 g/KWhr,
0.754Kg/Hr , NO2= NO2=0.003 g/KWhr,
0.001 Kg/Hr, SO2=ND | SO2=ND
(DL=3.0)mg/Nm3,
CO=2.217 g/KWhr,
Hydrocarbon=ND(DL
=0.02)"
Boiler (2500 Particulate matter= "Particulate 30.5 mtr

kg/hr.)/Utility Area

0.35 Kg/Hr,CO=
0.07Kg/Hr , NO2=
0.0176 Kg/Hr,
SO2=ND

matter=130
mg/Nm3,NO2=6.6mg/
N
m3,S02=ND(DL=3.0)
m g/Nm3,CO =26.3
mg/Nm3
,Hydrocarbon=0.03%

Endst. No.:

Approved By
Chairman
( H. P. State Pollution Control Board)

Copy To:- B
1.The Regional Officer, HPSPCB,Paonta Sahib for information and shall ensure to operate the unit as per consent condition

Omaty et b1

€27346d9- o
foce-4632-8a95 mmsonia
i e e

-f5fb241b214e =

2 s

with adequate PCDs.

Anil Joshi, IFS



A NNEX VpERD 2.

H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH, PHASE-111, NEW SHIMLA-171009,
Ph. No. 0177-2673766,2673276, Fax No. 2673018

HPSPCB/HWMR/17704 Date : 22/03/2022

To, M/s
Rich Graviss Products Pvt.Ltd
Village Ogli, Kaln Amb, District Sirmour, IL.P.OGLI
Nahan,Distt.Sirmaur(11P")

Subject:  Amendment of Authorization for operating a facility for peneration, storage and disposal of Hazardous

Wastes.

1. (a) Number of authorization SIR-114
5 years
01/04/2021

31/03/2026

(b) Period of Authorization
(c) Valid from

(d) Date of Expiry

Details Of Authorization

S.No.

Categories/ Waste
Streams of
Hazardous Waste

Type of Hazardous
Waste

Quantity of
Hazardous Waste

Mode of Disposal/
recycling/
utilization/ co-
processing ctc.

35. Purification and
treatment of
exhaust air/gases,
water and waste
water from the
processes in this
schedule and
common industrial
effluent treatment
plants (CETP's)

35.3 Chemical
sludge from waste
water treatment

250000 Kg/year

SSWML TSDF,
Dabhota

5. Industrial
operations using
mineral or synthetic
oil as lubricant in
hydraulic systems
or other
applications

5.1 Used or spent
oil

2000 Ltr/year

SSWML TSDF,
Dabhota

Recyclable hazardous wastes procured per annum

S.No.

Hazardous Wastes
Type

Passbook Type

Quantity

Source
(Domestic/Imported

)
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Schedule Name of Name of Passhook | Quantity Mode Of Source of
Process I’rocess Type Disposal generation
Waste of waste)
2. The Authorization/ Renewal of Authorization shall be in foree for a period up to 31, March 2026 fuh[]cg‘l to
concurrent validity of the Consent/ Renewal of Consent under Water (Prevention & Control of Pollution)

Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 or any other authorization required from
the State Board.

1. Rich Graviss Products PviLid, is hereby granted authorization/ renewal of authorization under Rule 6 of the
Hazardous andOther Wastes (Management and Transhoundary Movement) Rules, 2016 of Environment
(Protection) Act, 1986 1o operate a fucility for generation and storage of hazardous waste in the premises
situnted at above mentioned address,

4. The authorization/ renewal of nuthorization is subjected to the terms & conditions as given in over leal. You
shall maintain the records of hazardous waste handled by you in Form-3 and submit;
1) Annual return in Form-=4 on or hefore the 30th day of June of every year,
ity Apply for the renewal of authorization on prescribed Form-1 through concerned Regional Office before
the expiry of this authorization,
iii) The unit shall submit manifest in Form-10 to the concerned Regional Office regularly for the disposal of
hazardous waste to the authorized facility.

St This authorization/ renewal of authorization is without prejudice to any action, which may be due against
the unit for vielation of any other Environmental Act/ Rule.

6. The occupicr. importer/ exporter and operator of TSDF shall be liable for all damages caused to the
cnvironment & shall be liable to payfinancial penalities as levied by HP State Pollution Control Board &
CPCD for violation of provisions ol Tazardous and Other Wastes(Management & Transhoundary
Movement) Rules, 2016 as per Rule 23 (1) & (2).

I The industry shall send its waste i.e. Used/ Spent Oil to the authorized recycler through authorized
transporter on regular basis along with contaminated containers to the facilities authorized by State Board
for its treatment and disposal and shall submit manifest in Form-10regularly to the concerned Regional
Office of the State Board.

8. There exists a Common Treatment Storage & Disposal Facility (TSDF) at Village Majra, PO Dhabota.
Tehsil Nalagarh. Distt. Solan (11P). The industry shall comply with the provisions of the Hazardous and
Other Wastes (Management and Transboundary Movement) Rules. 2016 w.r.t. management and handling of
hazardous wastes in letter and spirit.

9. The unit shall not store the hazardous waste at their premises for more than the period prescribed as per
ofTice order No. HPSPCB/ 63rdBoard Meeting/ Notification/ 11-9907-50 dated 02.08.201 1 available in the
State Board Websitehup://hppeb.nic.in/Notification/1'WM/HWM_Notification.pd[.

10.  The utilization of hazardous and other wastes as a resource or afier pre-processing either for co-processing
or for any other use. including within the premises of the generator, shall be carried out only after obtaining
authorization from the State Pollution Control Board inrespect of waste on the basis of standard operating
procedures or guidelines provided by the central Pollution Control Board.

1. Unit shall comply with the provisions of Rule 20(2) of the Hazardous and Other Wastes (Management and
Transboundary Movement)Rules, 2016. failing which authorization granted to the unit, shall stand
cancelled.

SPECIAL CONDITIONS:

In continuation to renewal of Authorization issued to your unit vide this office letter No.
HPSPCB/HWMR/17704 dated 16.11.2021 under Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016. Now, as per online recommendation of Regional Officer, you are
hereby authorized for generation/storage/disposal of revised/amended quantities/ categories of hazardous
wastes. All other terms and conditions mentioned in the letter dated 16-11-2021 will remain unchanged.

APQOQRY Diguany sgnes by
DEVGAN gsiey
Apoory Devgan, 1AS

Member Secretary

Copy to:
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1. The Chief Env. Engineer, Tead Office for information please.

2. Case File.

3. The Regional Officer. 1P State Pollution Control Board. Paonta Sahib, Distt. Sirmour for information in reference to case
recommended by you and you are directed 1o ensure the compliance of conditions of Authorization and nssess the quantum of
hazardous waste generated by the unit and submit report thereol to this office.

4. M/s Shivalik Solid Waste Management Ltd., Village Majra. .O. Dhabota, Tehsil Nalagarh Distt. Solan (1LI%) for information

and necessary action.

I sgned b
APOORV S ca orvaan
0, bl
DEVGAN toni oot
Apoorv Devgan, IAS
Member Sceretary



I

/
[/

,'.\\. : ‘1'
i t_‘ VY
e,/

ETP suTLET SAMPLE 52 &U’ORTME_S‘?' ANNEXVRE-O3

HPSEBCR -
H.P.STATE POLLUTION CONTROL BOARD

FORM X

Ry - H

.

“-r‘

HINCB

mbh

REPORT BY STATE BOARD ANALYST
(See Rule 26)

Report No: 62572/W-14849

04/11/2024

I hereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointed under sub-section (3) of
section 53 of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) received on 28/10/2024 from
Atul Parmar, EE, HP State Pollution Control Board RO Paonta a Grab sample of Final Outlet of ETP-
cum-STP of Rich Products & Solutions Pvt.Limited , 738/254/215 & 2/1 Village Ogli, Kala Amb,
District Sirmour, ILP.OGLI, Nahan Distt. Sirmaur, H.P. 173030 on dated 26/10/2024 for analysis. The
sample was in a condition {it for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/10/2024 to
04/11/2024 and declare the result of analysis is to be as follows :-

Method of analysis

[S- 2488(1-V), IS-3025(Part 44): 1933, 'Standard method for examination of water', 23rd edition prepared and
ublished jointly by:-

1. American Public Health Association
2. American Water Works Association
3. Water Pollution Control Federation

SAMPLING PARAMETERS

Sr. Parameter Name Results Units Permissible Limit | Remark/Result

No. Analysis

1 COD 100.00 mg/L NA NA

7 BOD 11.0 mg/L 30 Within Permissible
Limit

3 pH 7.77 5.5-9.0 Within Permissible
Limit

4 TSS 21.0 mg/L 100 Within Permissible
Limit

The condition of the seals, fastening and container on receipt was as

Signed this on 04/11/2024

Remarks of Lab Head:

“This IS computer generated document from HPOCMMS”

: sealed as 10140 HPPCB,10140 HPPCB

oi0
my el

[=]

Dr Kuldeep Negi, SO

Page 1 of 2
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To:

Report No.
ULR No.

Rich Products & Solutions Private Limited
Plat no. 254/215/2/1, rich products & solutions private limited, mainthapal nahan road.
Kala Amb. 173030

Himachal Pradesh, India

Sample Registration No.

: E01-2407040161

Sample Name
Completed On

Sample Details (if any)

Sample Quantity
Packaging Mode

: ETP Outlet Water
: 11-07-2024

2 Lar

: Packed in Bottles

2159

Test Report
¢ 1CE-2407151464
: 1C5926240000128781

Received On

ut Let - Tuly-24

Interstellar Testing Centre PVT. LTD.

Commenced On

Date of Report

TC-5928

ORIGINAL
Page 1 of |

1 04-07-2024
: 04-07-2024

1 15-07-2024

Batch No./QR Code :NA Grade :NA
Date of Manufacture :NA Date of Expiry :NA
Sample Submission Type : Marketing Exccutive
Customer Reference : Letter/04/07/2024
Any Other Information  : NA
Test Report as per : EPA-1986. PCLS/02/2021
Description: ETP Outlet Water
S. No. Parameter l\lcmuring Unit] Instrument I Method Result ' Specification
Discipline : Chemical
Group : Pollution & Environment
(1) |General Parameters
N 1S: 3025 (Part- ;
1 |pH Value NA pll Meter 1): 2022 7.42 5-9
. )_ .
2 |Total Suspended Solids mg/l Gravimetric i 3022(;52(21 17 20 Max. 100
: N COD Reflux | IS 3025 (Part:
3 |Chemical Oxygen Demand mg/l Assembly 58): 2023 70 Max. 250
T L I1S: 3025 (Part
4 |0il & Grease mg/l Gravimetric 39)-2021 <4.0 Max. 10
Bio-chemical Oxygen Demand,(3 IS 3025 (Pan .
) dﬂ_\ s at 27°C) mg” BOD Incubator 44): 2023 16 Max. 30

NOTE : NA-Not Applicable, Requirement as per EPA-1986. PCLS/02/2021. Sample Submitted by Customer
REMARKS : Sce Note

t*#t‘End of Reportttttt

-

15/07/2024

Vikrant Saini
Verified by

15/07/2024

Yikrant Saini
Authorised by

Interstellar Testing Centre PVT. LTD.
86, Industrial Area, Phase-1, Panchkula-134109 (Haryana)
Panchkula-134109 (Haryana)

Phone : (0) 0172-2561543, 2565825
Email : customersupport@itclabs.com
Visit us :www.itclabs.com

Disclaimer :

* The report is only for the sample tested

* Total habilty of ITC Labs 1s imited to the invoiced amount

* The test report shall not be reproduced except in full without the written approval of the laboratory

« If samples not consumed during analysis, it will be stored and retain as per company policy

* Samples not drawn by us unless otherwise stated

* Legal disputes are subjected to Panchkula Junsdiction only

* Test report in full or parts shall not be used for promotional or publicity purposes
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ITC Labs

T o) Repett ETP prtled -
Inderm le.f 2%0

Pug. 24

Interstellar Testing Centre PVT. LTD.

Test Report

Report No. : |CE-2408210498
TC-5026
ULR No. : TC592624000015120F ORIGINAL
Page 1ol 1
Issued To:
Rich Products & Solutions Private Limited
Plot no. 254/215/2/1, rich products & solutions private limited, mainthapal nahan road,
Kala Amb, 173030
Himachal Pradesh, India
Sample Registration No. : E01-2408060248 Received On : 06-08-2024
Sample Name : ETP Outlet Water Commenced On : 06-08-2024
Sample Condition : Good Completed On : 10-08-2024
Sample Details (if any) Date of Report : 21-08-2024
Sample Quantity :2Ltr
Packaging Modc : Packed in bottles
Batch No./QR Code :NA Grade :NA
Date of Manufacture :NA Date of Expiry :NA
Sample Submission Type : Marketing Exccutive
Customer Reference : Letter/05/08/2024
Any Other Information  : NA
Test Report as per : EPA-1986. PCLS/02/2021
Description: ETP Outlet Water
S. No. Parameter [Measuring Unit] Instrument Method Result | Specification
Discipline : Chemical
Group : Pollution & Environment

(I) [General Parameters

I [pH Value NA pIT Meter 'Sﬁ‘;f;g;’;“' 7.47 5-9

2 |Total Suspended Solids mg/l Gravimetric  |'> 302232(21’"7’: 12 Max. 100

3 [Chemical Oxygen Demand mg/l C/?::!:S;-\ ISSSS(;?Z(()IZ)ZBHI: 70 Max. 250

4 |0il & Grease mg/1 Gravimetric '5’33?_2250‘;;“” <4.0 Max. 10

5 g;?;cz:‘.zn;locca; Oxygen Demand,(3 mg/] BOD Incubator 154?1()):2;)(;3.&! 19 Max. 30
NOTE : NA- Not Applicable, Requirement as per EPA-1986, PCLS/02/2021. Sample Submitted by Customer.
REMARKS : See Note

“**tEnd or chorltttti
/\)R;’ 35
21/08/2024 21/08/2024

Vikrant Saini
Verified by

Prem Kumar
Authorised by

Interstellar Testing Centre PVT. LTD.
86, Indusirial Area, Phase-1, Panchkula-134109 (Haryana)
Panchkula-134109 (Haryana)

Phone : (0) 0172-2561543, 25658258

Email : customersupport@itclabs.com

Visit us :www.itclabs.com

Disclaimer :

¢ The report is only for the sample tested.

= Total liability of ITC Labs is imited to the invoiced amount.
* The test report shall not be reproduced except in full without the written approval of the laboratory.

* If samples not consumed during analysis, it will be stored and retain as per company policy.
* Samples not drawn by us unless otherwise stated.

* Legal disputes are subjected to Panchkula Jurisdiction only.

= Test report in full or parts shall not be used for promotional or publicity purposes.
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Issued To:
Rich Products & Solutions Private Limited

- bl — Sep, Y
[ndermal &IE!I{G'][:7POU °p

Interstellar Testing Centre PVT. LTD.

Report No, ¢
ULR No.

Test Report
12008 101

¢ 1C5920624000

TC-5026

ORIGINAL
Page | of ]

Plot no. 254721572/1, rich products & solutions private limited, mainthapal nahan road,

Kaln Ambh, 173030

Himachal Pradesh, India
Sample Registration No. @ E01-2409100281

Snmple Nome

: Waste Water (MBR Outlet Water)

: 10-09-2024
: 10-09-2024

Received On

Commenced On

Sample Condition s Good Completed On 2130922024
Sample Details (if any) Date of Report 2 16-09-2024
Sample Quantity 2L
Packnging Mode ¢ Packed in bottles
Bateh No/QR Code i NA Grade i NA
Date of Manufacture :NA Date of Expiry P NA
Sample Submission Type : Marketing Executive
Customer Reference s Letter/09/09/2024
Any Other Information : NA
T'est Repont as per C EPA-1986, PCLS/02/2021
Deseription: Waste Water (MBR Outlet Water)
S. No, Parameter IMN!HIHH;: Unit|  Instrument I Method l Iesult I Specification
Discipline : Chemical
Group : Pollution & Environment
(I |General Parameters
15: 3025 (I'art- N
! e ~ 1ete . -0
1 |pH Value NA pll Meter ) 2022 T.18 5
i ] . S: 3025 (P-17):
2 |Total Suspended Solids mg/l Gravimetric I 32“2(; 17) 12 Max. 100
. COD Reflux | 1S 3025 (Part:
3 [Chemic gen Dem ! 3 ax.
3 |Chemical Oxygen Demand mg/| Assembly 58): 2023 130 Max. 250
: S . 1S: 3025 (Pan .
4 |Oil & Grease mg/l Gravimetric 39)-2021 <4.0 Max. 10
Bio-chemical Oxygen Demand. (3 IS 3025 (Iart
5 g ) : ax.
3 ldavs a1 27°C) mg/l BOD Incubator a44): 2023 28 Max. 30
NOTE : NA- Not Applicable. Requirement as per EPA-1986, PCLS/02/2021, Sample Submitted by Customer.
REMARKS : Sce Note
****+End of Report*****
B, ‘;J‘ Jl'r(
P _
16/09/2024 16/09/2024

Vikrant Saini
Verificd by

Prem Kumar
Authorised by

Interstellar Testing Centre PVYT. LTD.
86, Industrinl Area, Phase-1, Panchkula-134109 (llaryana)
Panchkula-134109 (Maryana)

Phone : (O) 0172-2561543, 2565625

Email : customersupport@itclabs.com

Visit us :www.itclabs.com

Disclaimer :

* The report 15 only for the sample tesied

« Total liability of ITC Labs is imited to the invoiced amount

* The test report shall fiol be reproduced except in full withoul the written approval of the laboratory
« Il samples not consumed during analysis, it will be stored and retain as per company policy

« Samples not drawn by us unless otherwise staled

= Legal disputes are subjected 10 Panchkula Junsdiction only

* Test report in full or parts shall not be used for promotional or publicity purposes



ANNEXU&meO‘F

SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE

Member
Seal with
sign.

/ ISSWML IFORM 10 1See Rule 19(D)]
h/_,:\_'\‘ /' MANIFEST FOR HAZARDOUS AND OTHER WASTE
N s Rich trecuats § Solalion Pryias
Sender’s Name and mailing address Plavoino asy| o s i Oa\'\ Ka faem),
1 (including Phone No. and e-mail) A\-0)
. Phone No. :
GSTIN OQRNNPGCRANOAKIZY [Temal o 1in~N2 = 2oU03as 52
2. Sender’s Authorization No. :
3. | Manifest Document No. 64507
4. Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
(including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
6. Transporter’s registration No. NAL-206
N
" - - PIEEY
7. Vehicle registration No. \\\‘ ] (; F.——, (1 J &
Receiver’s name and mailing address SHIVALIK SOLID WASTE MANAGEMENT LTD..
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. ipti E :
Waste description e TP %&-Q SUKG\%»G\
11. Total quantity :13 or MT
No.of Containers < A0 K S S, Nos.
12. | Physical form (Solid/SemLSotid:Sh@mi|yfTarryiS|urry/Liquid)
13. | Special handling instructions and additional :
information ]
: . ‘P I hereby declare that the contents of the consignment are fully
14. | Sender’s'Certificate \QN e o rachad ot el o ara I
N respects in proper conditions for transport by road according
to applicable national government regulations.
Name & Stamp: Signature: Day Month Year
| o]a[=]o[N[—[2]e [[Y
Transporter acknowledgement of receipt of .
15. |Wastes ., .. . SOt WSt - :
= R S SR ST a0 8mE T L iek Day Month Year
Villane Majra (Dahhota) Teh Nalagarh
Name & Stamgp, s ian p) SIGNALHIE old|—|o|lY|—|2]e A}
16. | Receiver’s certification for receipt of .
hazardous and other waste
Name & S;{agp: Signature: Day Month Year
A2 Yt 02 [—[0[Y] =R [2[X[Y

White Copy
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
FFORM 10 (See Rule 19(D]
MANIFEST FOR HAZARDOUS AND OTIIIER WASTIE

Kieh P docts, % Seludiiss Yt L

Moember
Seal with
sign.

N—

NG % '
Sender's Name and mailing address |\ /00 -OCJO.\‘,TJ.:L\:\—-NOJ\OJ\, Dutd ~Stnjniee

(including Phone No. and e-mail)

W

1. Phone No.
asTIN 2 ARRCRANO2KN 7Y [em TIA N —2 0 0R00382
2. Sender's Authorization No. :
3. Manifest Document No. : 64"{ 1J
4 Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
) Vill. Majra, P.O. Dabhota, Teh. Nalagarh

(including Phone No. and e-mail) ,
Distt. Solan (H.P.)

(Truck/Tanker/Special Vehicle)

5. Type of vehicle

6. Transporter’s registration No. :| NAL-206

7. | Vehicle registration No. : \H) | DF 19 S o

Receiver’s name and malung address SHIVALIK SOLID WASTE MANAGEMENT LTD.
Vill. Majra, P.O. Dabhota, Teh. Nalagarh

8. . : , .
(including Phone No. and e-mail) " | Distt. Solan (H.P.) Ph. : 01795-260427

9. [ Receiver’s authorization No. : | NAL-206

10. | Waste description

Total quantity . .%Iﬁg.h%(bm&\ﬁlﬂk@m;...maorw
| L.O080

No. of Containers 3K e Nos.
> (SolidISemi-SoIidISIudge!Oily!TarrylSIurryILiquid)

11.

G 12, Physical form

13. | Special handling instructions and additional :
information

| hereby declare that the contents of the consignment are fully
and accurately described above by proper shipping name and

14. Sender's Certiﬁcate . * | are categorized, packed, marked, and labeled, and are in all
\ 1

respects in proper conditions for transport by road according
to applicable national government regulations.

Name & Stamp: Sig??}/re: Day Month Year
| 19 [—loM—12 o2 1Y
Transporteracknowledgement/of receipt of . ’
15. | Wastes
Mis. Shivalik Solid Waste Management LI Day Month Year

Name & stamige) Dsorousignaire™  |[T 19 [T p[ul=12 [n[21Y
Receiver’s cértification for receipt of
hazardous and other waste

Name & Stamp:, Signature: Day Month Year

GrWipar” RAERUEARIAL

White Copy

16.
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D12E
FORM 10 (Sce Rule 19(1)]
MANIFEST FOR HAZARDOUS AND OTIHER WI‘}STE

Member
Seal with
sign.

ik Vrodzdh LS iifian Tut XD

hazardous and other waste

~——"| Sender’s Name and mailing address \Al0— %M; P.o-Kalo prnlo, Tayuil "'/Ul‘d
1. (including Phone No. and e-mail) S D&,ﬁ A H P
GSTIN N 9 ARRCRAMOI KV 7X [emat T35 No —I04OYAR D
2. Sender’s Authorization No. :
3. | Manifest Document No. 695333
4 Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
* (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
7. | Vehicle registration No. 1 p I 2L 191 1
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description ‘
EFTP [nde N uA@o .
Total quantity MT
11. ) cerepqrzreyeeces tirgseesarinireraanaiaas mo or
No. of Containers oAbl Nos.
12. | Physical form . (Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)
' 13. | Special handling instructions and additional :
information
,-\ I hereby declare that !he contents of the cons_lgnment are fully
14. | Sender’s Certificate N e Catagurient pochor Ml oA (o AP ALY R
'\"\\ respects in proper conditions for transport by road according
to applicable national government regulations.
Name & Stamp: Signature: Day Month Year
. OR =015 1=12 02 Y
Transporter acknowledgement of receipt of .
15. | Wastes )
"5, Svalk Solid Waste Management L. Day Month Year
$ilane Majra (Dadhote maia bk Y
Name & S*E“?‘Jg,t, L osignatukeat: | [A]9 =0 [§ [—12 [0 19 [
16. | Receiver’s certification Tér receipt of

Name & Stamp: Signature:

White Copy




2165—

SHIVALIK SOLID WASTE MANAGEMENT LTD.

D

S ) CIN : U33130HP2005PLC028806 Mombaor
o Stal with |\ & Seal with
) s.g:_ ( g GSTIN : 02AAJCS7647D1ZE sign.
Té g,‘ SWML ~ FORM 10 (Sce Rule 19(11
Q? 7 A - %/\NII"EST FOR HAZARDOUS AND OTHIER WASTE
/5 y Oz K\c_H hmduul{on(i bOIWfﬂh PYA LI
Sender’s Name and mailing address vl %1\ PO IKalaamh Tech - Nahan
4. | (including Phone No. and e-mail) ——— DI S (i D WP
GSTIN 02 PR (K 3uoé>\\<\7;( email_: VAN MO ~—I0U06 Yo%)
2. Sender’s Authorization No.
3. Manifest Document No. 65386
4. Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
(including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
T Vehicle registration No. A 1) ’ JET (1’ S 0
Receiver's name and mailing address SHIVALIK SOLID WASTE MANAGEMENT LTD.
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description \d
BT e Wende & u;\?rﬁa
44, | Totalquantity peeneganzeneaeaeeeerees m3 dPMT
No.of Containers - ¢ "8120 ............................. Nos.
12. | Physical form (Solideemi-Solid!@dgelOillearry!SIurrylLiquid)
13. | Special handling instructions and additional :
information
| hereby declare that !he contents of the consignment are fully
14. | Sender’s Certificate \ e eotagotiond, poches b ma Lo s ara el
1\ respects in proper conditions for transport by road according
. to applicable national government regulations.
Name & Stamp: Si}dﬁture: Day Month Year
\ [ R~ 9]S[|& e |aly
Transporter acknowledgement of receipt of . '
15. | Wastes
I S ans S0NJ VWasE VIGITageinc it —is Day Month Year
fjaze Majra (Dabhetg) Teh. Nalagarh =
Name & SEHR, "coipy o) PIETRUTE [2[Te[TaTe[ay
16. | Receiver’s certification for receipt of
hazardous and other waste
Name & Sta% Signature: Day Month Year
ott2 Iy I EENESEEIEIEIR

White Copy
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
FORM 10 (Sce Rule 19(1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

Member
Seal with
sign.

Rk Haduaty 3 :\dhﬂmn ot
Sender’s Name and mailing address _ |[(-td. [@Q]. %‘L
(including Phone No. and e-mail) Y Taah =& dd
1. Phone No H
GSTINOZAAR #3409 KIZX‘ e-mail__: T TAf A/D-2D‘~f® Yok2
2. Sender’s Authorization No.
3. Manifest Document No. 66380
4. Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
(inc|uding Phone No. and e-ma") Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
6. Transporter’s registration No. NAL-206
£
7. | Vehicle registration No. \\\[/ ' 3 p—, 9 Jn
Receiver's name and malllng address Sl"VALiK SOLID WASTE MANAGEMENT LTD._
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
) Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description 0
ETO il ) m;bo
Total quantity m3 or MT
1 1 . < | eespesssgsssssscsesscssassssssarranscnnes
No. of Containers 6 QS"K@ ............................. Nos.
12. | Physical form (Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)
13. | Special handling instructions and additional :
information
\ | hereby declare that the contents of the consignment are fully
< - ~ | and acturately d ibed ab b hi na
14. Sender’s Ce 'figgﬁe‘ym,glm; : -a:‘e :ate;l:nigd ?):::I;sed r:a::eed zr?ﬁgsgisedlpz:;garenea?lnd
o respects in proper conditions for transport by road according
to applicable national government regulations.
Name & Stamp: Day Month Year
oy —lold =202\
Transporter acknowledgement of receipt of .
15. | Wastes Mrs. Snivank Solid Waste Management Lind
Village Majra (Dabhota) Teh. Nalagarh Day Month Year
Name & Stamp Distt. Solan (&7ytiatasd0- Oy | -]l —1R2la]9 Yy
16. | Receiver’s certification for receipt of
hazardous and other was
Name & Stamp: fyz Day Month Year
oy [ —lold1—2In 121N

White Copy
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FORM 10 (See 1t
MANIFEST FOR HAZARDOUS

SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE

Member
Seal with
sign,

ule 10(1)]
ANI) OTHER WASTIG

. R\(L\ moduchiom 7 o ltvew Vot L (
Sender’s Name and mailing address -\h.,“'O’JL‘ fff gh.&u b el vaban
(including Phone No. and e-mail) DS \Pmouy K f

1. Phone No. :
GSTIN ~2ARReR 240ok)2X o-mall 15y, ve- 9o4Wp o2
. Sender’s Authorization No.
3. | Manifest Document No. 66103
4 Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
: (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
o Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
- ; , = - a

Vehicle registration No. \‘\f ‘ J [__ "] l Jo

Receiver’s name and mailing address SHIVALIK SOLID WASTE MANAGEMENT LTD.
8. i ; . Vill. Majra, P.O. Dabhota, Teh. Nalagarh .
{ncliging Enae No- and8:mail) Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description
E“TP vl A h u:!\-q'f—
414, | Total quantity PR Re e S0 S S m3 or MT
No.of Containers e e Nos.
12. Physical form (Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)
13. | Special handling instructions and additional :
information
e ——— - I hereby declare that the contents of the consignment are fully
14. | Sender’s Certmcat Rich Pr} \x* 81501112 | are cntogorizad, packod; mares. som Toosia oo and
‘| respects in proper conditions for transport by road according
“ \]/’ to applicable national government regulations.
Name & Stamp: Signajuré: Day Month Year
o |+ —[ele ]2l o]y
Transporter acknowledgement of receipt of . ' :
15. | Wastes
Mis. Sruvalik Solid Waste Management Lt - Day Month Year
[ Dabhota) T :
Name & Gﬂaﬁ“ﬂ?’—}“ ool J“"ﬁlg‘ﬁ'éﬂﬁi"e o|lr|—| ele|—| 2]lo| 2|y
16. |Receiver’s s certification for receipt of
hazardous and other waste
Name & Stamp: Signature: Day Month Year
el —lelt | —|alulaly

White Copy
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
FORM 10 I1See Rule 19(1D]

Member
Seal with
sign.

MANIFEST IF'OR HAZARDQOUS AND OTHER WASTI'
Qi P Predoncds 5 Salitiaon WT T
|
| Sender’s Name and mailing address Ko.ﬂaﬁ\mh, Nahan. D,\ﬂﬁ..&mm vl
1 (including Phone No. and e-mail) R
. wone No, |
GSTIN N2AARCKAUO KT ZY [ emat TTANO—20UO0YN$9
2. Sender’s Authorization No.
3. Manifest Document No. '{ l'{ [)
4 Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
- (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
6. Transporter’s registration No. NAL-206
7. | Vehicle registration No. N f] Ja
Receiver’s name and ma“ing address SHIVALIK SOLID WASTE MANAGEMENT LTD.
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description £773 M&%e/g LL&)
41. | Total quantity ELE lody. ludga.”.m3 or mT
tosay Gentalners 2N K., Nos
12. | Physical form (SoIldeen‘-SohdlSl#gefOulyi‘l‘arrylSlurry:‘quund)
13. | Special handling instructions and additional : '
information -
| hereby declare that the contents of the consignment are fully
14. | Sender’s Certificate b siietores ol A b el 2 i e
\\ ' respects in proper conditions for transport by road according
< to applicable national government regulations.
Name & Stamp: N Signa\lﬁ:7 Day Month Year
( ‘ O3 |—lo|F|—[7 02 |4
Transporter acknowledgement of ?z)e'ipt of . '
15. | Wastes
y . Srwj.q“k Solid Waste Management Day Month inar
ame mp Majra (Dabh &ignatiegoar || (R |—|O ] —1 2 0] 2 | Y
16. | Receiver’s ceri“’l’ibﬁﬂﬂwfﬁi‘ﬁ'éé@im-of
hazardous and other waste
Name & Stamp: Signature: Day Month Year
O3 | =nlH—131n[21Y

White Copy




- 2169

SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
ITOIRM 10 1See Ttale 10011
MANIFEST FOR HAZARDOUS AND OTHIER WASTE

_‘Sender's Name and mailing address

{4k VAodu G Cios b Ty cewn Vy: [ Lip
PQL‘“""L 254/05/% 7}/ J yicdy Reed

N P
(including Phone No. and e-mail) vl ‘}‘u kedan “""\« C “ ' ) S g T
1. PhoneNo, :  PitN - )
GSTIN 0 20BN 0, CRAYNY KL ZY o-mail_"Y\x\ No - 9.C ‘to ‘-Lt’»o 29
2. Sender's Authorization No.
3. Manifest Document No. 6 { 5 Gl
4 Transporter's name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
’ (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
4 % 7
Vehicle registration No. H—l l = f_,/”%
Receiver’'s name and mai”ng address SHIVALIK SOLID WASTE MANAGEMENT LTD.
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. [ Receiver’s authorization No. NAL-206
10. | Waste description £ SRZKYS cShe S;U.UfaL
14 | Total quantity o BUAC D e, m3 or MT
o oh oniaineks P hx Lo .\;.,..n.......................-.Nos.
12. | Physical form (Solld!Seml SolidlSludgeIOillearrylS!urryILiquid)

13. | Special handling instructions and additional :
information B
| hereby declare that the contents of the consignment are fully
- = and accurately described above by proper shipping name and
14. Sender’s Certlflcat__e sl e are categorized, packed, marked, and labeled, and are in all
s 5 respects in proper conditions for transport by road according
| \‘\\\TJV to applicable national government regulations.
Name & Stamp: Signature: Day Month Year
G e | F1—] 2l [ 24
Transporter acknowledgement of receipt of . '
15- WaStES 2ys Shganbl QA!EH !iﬂ'f-\r_-ra MSPGQC'ﬁemw
* D
‘fillzge Majra (Dabhota) Teh. Nalagarh ay iiinth year
Name & Stamp;. solan (HPSigNAEUSe V|G| —] el F]—] 2L ¢] 214
16. | Receiver’s certification for receipt of

hazardous and other waste

Name & Stamp: Slggature
n/‘i t M

White Copy
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE

FORM 10 [See Rule 19(1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

RicW Yradueds,@ Seluden Py.T, LT
Sender’s Name and mailing address [ Playw Mo - 28Y [‘113‘}6 172 MHaban Re

Member
Seal with
sign.

" (including Phone No. and e-mail) ' '}ﬁél\;@h Kalea s (1‘\'9) ¢t oUr
GSTIN 0 hn QR AYo SLKLZ\) email T {HM N6 oy pYoo3AG
2. Sender’s Authorization No.
3. Manifest Document No.
T £R17N0N

4. | Transporter’s name and address . | SHIVALIK SOLIOWASTE MANAGEMENT LTD.

) (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh

Distt. Solan (H.P.)

5. Type of vehicle | (Truck/Tanker/Special Vehicle)

) Transporter’s registration No. :| NAL-206
7. Vehicle registration No. : H.\f/’]c) f - [| 7 4

SHIVALIK SOLID WASTE MANAGEMENT LTD.

Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427

Receiver’s name and mailing address
8. (including Phone No. and e-mail)

9. | Receiver’s authorization No. : | NAL-206

10. | Waste description : ETP \AOJ‘).\—Q_ S\ U;\ €.

14. | Total quantity I o T S S m3 or MT
No. of Containers R D S Y - Nos.

12. Physical form * | (Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)

13. | Special handling instructions and additional :
information

) | hereby declare that the contents of the consignment are fully
» . g . | and accurately described above by proper shipping name and
14. Sender S Certlﬂcate * | are categorized, packed, marked, and labeled, and are in all
respects in proper conditions for transport by road according
to applicable national government regulations.

Name & Stamp: Slgn Day Month Year

0B |—|ol2|—|&|0o]|A|Y

Transporter acknowledgement of receiptof .
15. | Wastes s, Shivank Sokid Waste Management Lt
Village Majra (Dabhota) Teh. Nalagart Day Month Year

Name & Standjstt. Solan (HPISighHitiire 012 |—|6|R|—|2|0|2 L‘

16. |Receiver’s certification for recgipt of
. hazardous and other waste M

Name & Stamp: Signature: Day Month Year

White Copy
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
FORM 10 (See Rule 19(1)]

Member
Seal with
sign.

MANIFEST FOR HAZARDOQUS AND ,QTHER WASTE
NS x| KicH PYO([UC:' ien & Sclidion PvT LT
Sender’s Name and mailing address vill: 08|| Po kala amb Tech- Nahay
1 (including Phone No. and e-mail) Dipdl- Sivmevy HP
. Phone No. :
GSTIN NI AARCR BUod Kizv  [emait TN Ne -o 4alooad
2. Sender’s Authorization No.
3. Manifest Document No. ™ 1)
66341
4. Transporter’s name and address SHIVALIK SOLID WASTE MANAGEMENT LTD.
(including Phone No. and e,mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
6. Transporter’s registration No. NAL-206
7. Vehicle registration No. =
Receiver’s name and ma|||ng address SHIVALIK SOLID WASTE MANAGEMENT LTD.
8. (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh .
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description E-T p ]A]a_g-l-({ &\ ch,Q
1. Total quantity ETP. }A‘CLM,C’. S) UCJ.OQ'C .m3orMT
No. of Containers 2990 kS S Nos.
12. | Physical form (SolldISeml-Sol|ddudgelOillearrylSIurrylLiquid)
13. | Special handling instructions and additional :
information
I hereby declare that the contents of the consignment are fully
14. | Sender’s Certificate \k/ \r;;) Are Saregor e, pacKed. marhed, and tabeted ard are m ol
by respects in proper conditions for transport by road according
: to applicable national government regulations.
Name & Stamp: Signature: Day Month Year
ol31=lolql=Id ol [}
Transporter acknowledgement of receipt of . :
15. | Wastes | ont i
ISLiv: Day Month Year
ajra {Dabhcta) Teh. Nalagart:
Name & %?q,r@g.an MHP) Pin 19igpature o3 [—=lcl9l—Qlolal}l
16 Receiver’s certification for receipt of
" | hazardous and other waste/ 7, ~*
Name & Stamp: Signature’” Day Month Year
ol3[—lolql—ladlolAlH

White Copy
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SSWML

SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
FFORM 10 (Sce Rule 19(D)]
MANIFEST FOR HAZARDOUS AND OTIHER WASTE

Member
Seal with
sign.

Sender’s Name and mailing address

iR Vyodae]) 2 vy o 0 (/it.j- Mo

___lS'Ll )._'3‘ )& ,.ﬂ‘ 2_'_. (\UJm.\TOﬁC \f:’d'

1 (including Phone No. and e-mail) -l Rolaa 50«"‘)) Crmoug |
. Phone No. :
GSTIN 02 POBRCRAMOLKIZY | emal  TiM.pMo 2oUo Yoo )
2. Sender’s Authorization No. :
3. Manifest Document No. 6_9 1 4 1
4 Transporter’s name and address SHIVALIK SOLID WASTE MANAGE:;[EINT LT’E).
’ i i -mai Vill. Majra, P.O. Dabhota, Teh. Nalagar
(including Phone No. and e-mail) Distt. Solan (H.P)
Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
- - : b,
7. Vehicle registration No. \L( 1 ) F -:] C)\ J o
8. ; ; . : Vill. Majra, P.O. Dabhota, Teh. Nalagarh
{ineluding Phone;Ne. and e-mail) Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description D L
ET\O W MS\C&%;L 9 “3(2'
44. | Total quantity Sl Ll O LS m3 or MT
" | No. of Containers ....Nos.
12. | Physical form (Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)
13. | Special handling instructions and additional :
information
| hereby declare that 1_.he contents of the cons.ign'men\ are fully
14. | Sender’s Certificate R f racatsgartied, paked, marked. st robalett ani sra calll
respects in proper conditions for transport by road according
/ to applicable national government regulations.
Name & Stamp: Sigiature: Day Month Year
. Cla{—=le ]9 (=12 [2Y
Transporter acknowiedge&\ent of receipt of .
15. | Wastes , & i atltn
village Majra (Dabheta) Teh. Nalagart Day Manth Year
Name & Stamg g soln HPSIBNAAULE LU91=]ol9 =] 2l ]2]y
16. | Receiver’s certification for receipt of
hazardous and other waste
Name & Stamp: Signature: Day Month Year
L1 —[o ]9 ] 2[0]2ly

%&(,02 o 20 White Copy "
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|

SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLLC028806
GSTIN : 02AAJCS7647D12E
IFOIRM 10 (Sce Iule 19(D)]
MANIFEST FOR HAZARDOUS AND OTITER WASTE

Member
Seal with
sign.

ﬂ\“d\ [y odntN7 TSQJJJ{M Py a1y

Sender’s Name and mailing address Plavt wo fﬁsl(/Q\f} 3/ [32) 1 N(‘LL&\,\
4. | (including Phone No. and e-mail) oty 'YOLL - O walow avah Q“.‘D)
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2. Sender’s Authorization No. :
3. Manifest Document No. 69525
4 Transporter’s name and address SIIVALIK SOLID WASTI. MANAGEMENT LTD.
* (including Phone No. and c_mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
7. Vehicle regi_st_ration No. LLP] a E rl 6} )\r)
Recciver’s name and mai'ing address SIHIVALIK SOLID WASTE MANAGEMENT LTD.
8. (including Phone No. and c_,ma”) Vi.ll. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. : NAL-ZOG
10. | Waste description : ~0
ET L&UQ‘O.%L SJ)J%Q
11 Totalquantity | ... Rk S o o B m3 or MT
" | No. of Containers ) Nos
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information
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14. | Sender’s Certificate t | e atagiriind, pheKBY. dored, A 1ABUIE LrLaran Al
spects i oper conditlons for tran r r r
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16. | Receiver’s certification for receipt of =
hazardous and other waste
Name & Stamp: ﬂ}gnature: Day Month Year
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SHIVALIK SOLID WASTE MANAGEMENT LTD.
CIN : U33130HP2005PLC028806
GSTIN : 02AAJCS7647D1ZE
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Seal with
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AND OTHER WASTE |
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i [ . and e-mai ‘ Vo<er ¢}z Si
" (including Phone No. and e-mail) Kool % |<ele, f-\wja Dis)ac vy
GSTIN OLAQBCR&H 2 ]417'\/ e-mail [ (H. Nl o oloYoo 32,
2 Sender’s Authorization No.
3. Manifest Document No. 69 6 80
4 Transporter’s name and address SIIVALIK SOLID WASTI: MANAGEMENT LTD.
' (including Phone No. and e-mail) Vill. Majra, P.O. Dabhota, Teh. Nalagarh
Distt. Solan (H.P.)
5. Type of vehicle (Truck/Tanker/Special Vehicle)
Transporter’s registration No. NAL-206
I
7. | Vehicle registration No. \é‘\{/ 191915
8. s i v Vill. Majra, P.O. Dabhota, Teh. Nalagarh
(including Phone No. and ¢-mail) Distt. Solan (H.P.) Ph. : 01795-260427
9. | Receiver’s authorization No. NAL-206
10. | Waste description C-T0 walage —Qi"\’i}(/@_{:@
11, | Total quantity ﬁs’ﬁoiéﬂﬁ ........... m3 or MT
No. of Containers VY 7Y SR AT Nos
12. | Physical form (Solid/Semi-Solid/Sludge/Qily/Tarry/Slurry/Liquid)
13. | Special handling instructions and additional :
information
. 1 hereby declare that tha contents of the conslgnruent are fully
14. Sender s Certlﬁcate \\L M | s é‘:li‘;,ii‘i‘ilfd‘.‘:2.‘;2:':3.“SS:’JSJ.’!..‘.’3‘1ZEL;Z'L‘T’;’;’;“;:‘I:.:T.“"
respects in proper conditions for transport by road according
to applicable national government regulations.
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16. | Receiver’s certification for receipt of
hazardous and other waste
Name & Stamp: Signature: Day Month Year
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